[02 August, 2000] RAJYA SABRHA

In accordance with the provisions of rule 96 of the Rules of
Procedure and Conduct of Business in Lok Sabha, | am directed to enclose
the Uttar Pradesh Rearganisation Bill, 2000. as passed by Lok Sabha at ils
sitting held on the Ist August, 2000.

Sir, V lay a copy of the Bill on the Tabte.
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MR. CHAIRMAN: i am sending your letter to the Privieges
Committee. .. finterruptions)... We can't send il 1o the CBlL. We will send
it to the Privileges Committee. ...(interruptions)...
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